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ANNUAL REPOUT OF NATIONAL CO-

OPERATIVE DEVELOPMENT CORPORATIQN 

The Deputy Minister in the Ministry 
Of Community Development and Co-
~ a  (Shri Shyam Dhar Mhra): 
Sir, on behalf of Shri S. K. Dey, I 
beg to lay On the Table a eopy of 

Annual Report of the National Co-
operative Development Corporation 
for the 'year 1962-63, along with the 
Annual Consoliditcd Statement of 
Accounts for the· period from 1st 
April 1962 to 13th March, 1963 and 
Audit Report thereon, under sub-
section (3) of section 14 and sub-
spction (4) of section 17 of the Na-
tional Cooperative Development Cor-
poration Act, 1962. [Placed in Library, 
See No. LT-2209/63]. 

ANNUAL REI'ORT OF BHARAT 

EI.ECTRONICS LTD. 

The Deputy Minister in the Ministry 
of Defence (Shri D. R. Chavan): On 
ochalf of Shri K. Raghuramaiah, I 
beg to lay on the Table a copy of 
Annual Report of the Bharat Elec-
tronics Limited Bangalore. for the 
year 1962-63, along with the Audited 
Accounts and the commf'nts of the 
Comptroller and Auditor General 
thereon, under sub-section (1) of sec-
tion 619A of the Companies Act, 1£'56. 
[PLaced in Library. See No. LT-22101 
63]. 

NOTIt'lCATION UNDEU ESSENTIAL 

COMMODITIES ACT 

The Minister of State in the Minis-
try of Feod and Agriculture (Dr. 
Ram Subhag S!ngh: I beg to lay on the 
Table a COPy of the Fertilizer (Move-
ment Control) Second Amendment 
Order, 1963, published in Notification 
No. G.SR 1867 dated the 7th Decem-
ber, 1963 under sub-section (6) of 
section 3 of the ~~ a  Commodities 
Act, 1955. [Placed in Library, See No. 
LT-2211/63]. 

REPORT ON THIRD GENERAL ELECTIONS 

IN INDIA (STATISTICAL) 

The Deputy Minister in the Minisliry 
Of Law (Shri Bibudhendra Mishra): 
I beg to lay On the Table a copy of 
Report on the Third General Elections 
in India, 1962. Volurne-LI (Statisti-
ca!.) [PLaced in Library. See No. LT-
2212/63]. 


